123 Written Answers
Salcty Equipment to ONGC Stail

3419. SHR]I GHUFRAN AZAM: Will
the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether any dccision has been
taken in the matter of procurememt of
safcty equipment for ONGC staff;

(b} whemher the offcrs of Peblic Scetor
Undertakings have not been given due
consideration; and

(c) if so, facts and reasons thercfor?

THE MINISTER OF PETROLEUM
AND NATURAL GAS (SHRI B.
SHANKARANAND): (a) and (b)
Necessary safety equipments for the staft
of ONGC cngaged in oil exploration
work are procured from various sources
including Public Sector Undertakings.

(¢) Does not arise.
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